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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

O.A. No. 317 OF 2023

In the matter of:

Kapil Dev & Anr

. . . . . . .Applicant

V/ S

State of Punjab & Ors. . . . . Respondent

It is most respectfully showeth:

1.

2.

3

That> the matter as contained in O. A. No. 317 of 2023 titled as

Kapil Dev & Anr. V/S State of Punjab is listed before this Honble

Tribunal on 31.07.2025.

That, the undersigned iS posted as District Magistratep Ludhiana

and is thus filing the reply as directed by this Honble Tribunal.

That the Honl3le NGT has in the last orders issued in OA 317 of

2023 held that:

“I. In this otiginat application, grieuance of the applicant is in
respect of unscientifIc handling of solid waste at District
Ludhiana, Punjab in violation of Solid Waste Management

Rules, 201 6 PmIW Rules,20 1 6J.

2. To ascertain the correct ground situation Tribunal

appointed the Court Commissioner who had submitted

report dated 02. 12.2024 which has been extracted in del,a.

had
the

aiZ tn
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the preuious order dated 09. 12.2024. Lear.ned Coun
Commissioner has pointed out that there are as tvtany as 27

locations in District Ludhi(rna where solid wds£e ie
unscientWcatty dumped and is creating health ha.za.rd.

3' ADG9 Ludhiana appearing virtually has submitted that within
three months solid waste in aZZ the aboue locations will be

remediated and issues which halle been flagged in the report of

Learned Court Commissioner wiZZ be resolved. Hence, we permit

the ADG, Ludhiana to DIe compliance report immediately after
three months.

4. List on 31.07.2025. ”

4' That with regard to the above, it is respectfully submitted:

a) in compliance with the directions of the Honble National Green

Trlbunal} the Additional Deputy Commissioner ((J)) Ludhiana

convened meetings from time to time with all concerned

stakeholders, including the Municipal Corporation Ludhiana2

GI'ADA Ludhiana, District Development and Pant..-.ha.yat Officer

Ludhiana, Improvement Trust Ludhiana> and the Punjab

Pollution Control Board9 Ludhiana. Pursuant to these

deliberations, the undersigned issued directions to the

departments concerned to conduct physical inspections of the 27

sites identified by the Hont)le Tribunal and to submit detailed

reports regardlng the current status of compliance. These reports

were to include key observations andI where appli(..'.able2

photographic evidence of the remedial measures undertaken

b) in response9 compliance reports were received from the

Additional Commissioner, Municipal Corporation Ludhiana vide

Letter No. 136/ AC/P/D dated 19.05.2025; the Assistant Chief
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Administrator, GLADA Ludhiana vide Letter No. 3745 dated

08'05'2025; the District Development and Panchayat Officer?

l'udhiana vide Letter No. 3418 dated 05.06.2025; and the

Executive Officer2 Improvement TrUSt, LUdhiana vide Letter No

3339 dated 04.06.2025 (Annexure-A). These reports (Annexure-

A) were subsequently verified at th' n,Id 1,,,1 by th, Sub_

Dlvisiona1 Magistrates concerned . Specifically ? the SDM-

l'udhiana (East) submitted a verification report vide Letter No.

3524 dated 15.07.2025) and the SDM Ludhiana (West) submitted

their verification vide Letter No. 2903 dated 29.06.2025>

confirming the status of compliance at the respective sites.

(Anne ICure-B)

c) Following this, further review meetings were held under the

supervlslon of the undersigned with the concerned departments

to ldentifY pending tasks and ensure timely compliance in line

wlth the Solid Waste Management Rules, 2016. Departments

were dlrected to take necessaiTY follow-up action and furnish

updated compliance reports. Accordingly, revised reports were

recelved from the Additional Commissioner > Municipal

Corporation Ludhiana vide Letter No. 2’/78/ AC/p/D dated

28'07'2025; (at Annexure-F) the Assistant Chief Administrator,

GLADA Ludhiana vide letter no' 6134 dated 29.07.#25

(Annex11re-E); the District D,,,1,pm,nt and Pan,h,y,t Ofa&,

l'udhiana vide Letter No. 4958 dated 29.07.2025(Annexure_D);

and the Executive Officer, Improvement Trust> Ludhiana vide

Letter No. 4271 dated 28.07.2025 (Annexure-C). These updated

= 3 +
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reports, where relevant, were also supported by photographic

documentation of works executed on site.

d) The District Administration, Ludhiana, has undertaken all

necessary efforts in coordination with the concerned departments

to compIY with the orders of the Honl)Ie National Greelr Tribunal

The present status of all 27 locations has been compiled and is

reflected in the tabulated format below:

Sr

& Particulars
Oe

Environmental
issue

Concerned
Departurent

fresh action taken report as on28 July 2025

Garbage is being
dumped into

Village Pond and
roadsides by MCL,
Village Panchayat

& Private
Hoteliers/ Marriage

Palaces

Near Village
1 1 Gill on both

sides of Road

DDPO.
Ludhiana

It is submitted that Grarn Panchayat
Gill had clear the dump site and at
present there deberis/Garbage on the
said site.

MC COMMENTS: it is su1

this site was a temporary garbage
collection point. Now this site is closed
permanently . The daily segregated
collected waste from this site shifted to
Pugri Compactor Site. It is further
submitted that there are four

compactors fully operational where
segregated waste is compacted and
dlsposed of scientificaljy
It is further submitted that Municipal
Corporation, Ludhiana has also
deployed Corporation SanitarY
Inspectors and Police officials for
enforcement and ensuring no waste
pickers from informal sector dropswaste at this site .It is further
submitted that this property of plot is
belong to Ludhiana Improvement Trust1
It IS essential to direct LIT' to clear the
debris and construct boundarY wall to
prevent further littering.

Garbage is being
dumped on daily
basis into plot of
LIT by MCL and

put on fire by
migrant labours

Block-C,
2 1 Model Town

Extension
MCL/ LIT

LIT COMMENTS: in this regard it is
being stated that the concerned site in

Model Town Extension. Part II is beingused as a dumping point by M(.-LI
Ludhiana. This scheme has already

been transferred to MCI, in the year
1994 for its maintenance and building
control. A letter has already been
dispatched to Commissiotrer7 Zone-D,
MC:L Ludhiana, vide letter no. LIT/2673
Dt. 12-05-2025. Further [mprovement
Trust Ludhiana is still lifting garbage
and debris from this site be cleared
Photograhps Attahed
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Model Town I Garbage is being
Q [ Ext. Block- Dl dumped on Road
' ! Road to ATI I outside Static

Chowk I Compactor by MCL

Garbage is being
dumped on Road

outside Static
Compactor as

Static Compactor
has never worked

by MCL

Jawahar
Nagar Camp

4

Garbage in bulk is
dumped on

roadside as Static
Compactor has not

been procured at
building

constructed by
MCL

Near Suffian
C:howk

5 MCL

Budha
Nallah near

Gaushala
Funeral
Ground

Garbage in bulk is
dumped daily by

MCL
6

MCL

Major Garbage
dump on roadside

& set on fire in
routine by workers

of MC:L

Focal Point
Road opp.

Vishwanath
Mandir

7 MCL

On Main G.T
Road opp.
Wholesale
vegetable
market

Garbage in bulk is
dumped daily in

open plot by MCL
8 MCL

It is submitted that Municipal
Corporation Ludhiana has installed 4

Portable compactors out of which 2 are
Green for wet waste and 2 are blue
colours for dry waste at Dugrj
compactor sites to collect segregated
waste and transported to dumpsite. It
is submitted that this Compactor site is
fully operational. (Photograh ps
Attached)

MCL

It is submitted that Jawahar Naga ICamp Portable Compactor site is fully
operational, where segreg&ted waste ii
compacted and disposed of
scientifically .
It is further submitted that Municipal
Corporation, Ludhiana has also
deployed Police officials for enforcement
and ensuring no waste pickers from
informal sector dropped waste outside
in the open during night time at this
site
No Objection is given by applicant.

MCL

It is submitted that this site was a
temporary garbage collection point.
Now this site is closed permanently7and the daily collected waste
designated for this Site has been shifted
to Cheema Chowk Conrpactor Site
which is now fully operational and
segregated waste is compacted and
disposed of scientifically. (Photograhps
Attached)

It is submitted that Secondary Point
Budha Nallah near Gaushala Funeral
Ground site is permanentjy closed, and
no waste is being collected and
disposed of at this site. It is further
submitted that garbage collected from
this site has been shifted to the nearby
located portable compactor transfer

statlons i.e 1. Backside dental college
2. Khwaja Kothi compactors station
site.) Solid Waste is being processed
scientifically as per solid waste
management rules 2016.
It is submitted that this
temporary garbage collection point.
Now this site is closed permanentjy,
and the daily collected waste
designated for this Site has been
shifted to IOO Feet Road and Metro
Road Compactor Sites which is now
fully operational. (Photograhps
Attached
It is submitted that this site was
temporary Collection Point. It is further
submitted that Garbage collected from

this site has been shifted to wholesale
Vegetable Market Compac:or site. It is
further submitted that Municipal
Corporation Ludhiana has installed 8

Compactors at Wholesale Vegetable
Market site which are fully operational.
(Photograhps Attached)
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It is submitted that this site was a
temporary garbage collection point and
now this site is closed permanently. It
is further submitted that daijy collected
waste designated form this Site has
been shifted to nearby Cheema
Chowk Compactor Site and now it is
fully operational. (Refer to serial No. 5
of this sheet) (Photograhps Attached)

9
Suffian
Chowk

Garbage in bulk is
dumped daily on

roadsides by MCL
MCL

It is submitted that E;ajwa NagarPortable Compactor site is fuljy
operational and operating efficiently asper SWM Rules, and segregated waste
IS compacted and disposed of

scientifically. (Photograhps Attached)

Near Budha
IO 1 Nallah,

Bajwa Nagar

Garbage in bulk
dumped daily in
front of shops on

road by MCL
MCL

It is specifically mention€
the GLADA Urban Estates Dugri Phase-
I, II and III which falls along the 200
wide road has been handed over to

Municipal Corporation, Ludhiana. So,
the solid waste management in these
areas/ Urban Estates is managed by
Municipal Corporation Ludhiana. The
village Phullanwal, Dugri2 Dhandra>
Manakwal and Nagars under MCI,

boundary and its surrounding private
colonles/nagars are throwing their
garbage at odd hours in vacant private
Plots along 200' wide road. GLADA has
granted contract for sweeping of roads
only. Thus, it is mentioned that the
solid waste found on this site is not
from GLADA's Urban Estates and 200’
wide road and is dumped by unknown
persons illegally in vacant private plots
by residents from - surrounding urban
estates which comes under jurisdiction
of Municipal Corporation, Ludhiana
and other private colonIes and old

habitated Nagars, where responsibilitylies with Resident welfare Association.
still this site has been cleaned and
managed by GLADA. On dated
16/06/2015, 25/07/2025 and
28/07/2025 GLADA field staff visited
the site and cleared all the points1 1

Photograph for the same with date andtime are attached here with
Photograhps Attached

On 200’
11 1 byepass near

railway lines

On 200’ byepass
near railway lines

GLADA,
Ludhiana

In this regard, it is being stated that the
concerned site was totally cleared by LIT
and all the Construction and demolition
waste, garbage, rubbish etc was removed
(Pictures of site clearance are being

attached with this letter.) Bu[ a new dump
has been created there inwhich a lot of

Construction and demolition waste.
garbage has been thrown. It is also stated
that house garbage collectors of MCL
deposit their garbage, collected waste at
the concerned site instead of authorized
compactors, resulting in a lot of nuisance.

LIT is lifting garbage and debris from the
site and it will be cleared the concerned
site. (Photographs Attached)

Shaheed
Bhagat Singh

Nagar,
Pakhowal

Road,
Ludhiana

Garbage is
dumped daily and
not shifted. Put on

fire on routine
basis by LIT

workers

12 LIT
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It is submitted that this site is
temporary open garbage collection
point. It is further submitted that

portable compactor at this site is full\,
operationa] and there are 08 portdbld
compactor installed at this site which
are fully operational. It is further
submitted that issue of open dumpinghas been properly resolved, and the

compactor is actively processing and
segregatrng waste in accordance with
prescribed SWM rules. (Photograhps
Attached)

Garbage in bulk is
dumped outside

building of Static
Compactor as it

has not been
procured &

installed by MCL

Near Lakkar

1 3 ( 1(hAH•HHpifF:6:a ::: r i

area)

MCL

Garbage dumped
In many open plots

as door to door
collection is not

being done by MCL

It is submitted that MunicipalCorporation Ludhiana has installed 8
Compactors at Wholesa]e Vegetable
Market site which are full) operational.
(Photograhps Attached)

14
Inner Roads

at Bahadur K

Road
MCL

Garbage dumped
in many open plots

as door to door
collection is not

being done by MCL
& GLADA

As per the report of Court
Commissioner:
The condition is completely under
control at this site and no further
objection have been raised by the

applicant. .

GLADA COMMENTS: it 1
here that Construction and Building
waste and rubbish is dunlped on both
sides of the road. On investigation, it is
perceived that on the side of Buddha
Nailahl garbage is dumped on a private
land falling in the jurisdiction of village
Partap Singh Wala which is owned by
Gurdeep Singh - 9814550819 (from
sources nearby the site, but to be
verified by revenue departlnent). It was
learned from sources nearby that
Gurdeep Singh is doing business of

land filling and this dump of c & Bwaste on the site is created by him
only. On the other side of the road, a
board describing that the land belongs
to Gram Panchayat of village Balloke is
installed. As the rural/Pa11chayat land
does not come under jurisdiction of
GLADA, hence, the C & B waste and
garbage/rubbish dumped on this land
is to be cleaned Department of Rural

Development and Panchay£tt.

1 5 1 C t= =:u r
DDPO,

Ludhiana

Garbage
dumped on

Bank of
Budha

Nallah near
Bachan

Singh Marg

Garbage dumped
In many open plots

as door to door
collection is not

being done by MCL
& GLADA

GLADA/ Gr
am

Panchayat
Balloke
BDPO

Ludhiana-
1

16

DDPO COMMENTS: it LS submitted
that BDPO Ludhiana- I had issued
notIce to Sarpanch (,ranr Panchayat
Balloke to clear the durnp site andremove the debirs from the said site
and the sarpanch had sought two days
tIme to get the work done. Today dated
29-07-2025 Sarpanch (,ra-rn Panchayat
Balloke has removed the debirs from
the said site and now there is no
garbage dump present on the site
(Photograhps Attached)
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Organic waste put
on fire in bulk

many times and
MC:L & LIT are

blaming each other
but has caused

major damage to
Environment

At Leisure
Valley Block

C, BRS
Nagar, 1,dh

17 hACL, LIT

In and
outside two

nearby Parks
of Block G,

near City
Centre, SBS

Nagar,
Ludhiana

Organic waste put
on fire many times

by sweepers
engaged by LIT

18 MCL, LIT

AT Civil
Surgeon

Office, Civil
Lines

Ludhiana

Organic waste put
on fire by the staff

but no action
taken by MCL

19 MCL

Model Town I Organic waste put
near Barista F on fire by sweepers

Chowk I of MCL
20 MCL

Organic waste put
on fire by the

sweeper engaged
by vegetable

market but no
action taken by

MCL/ PPCB

Near MGM
School, dugri

21
MCL

Fire to

organIC
waste in Park

C)pp. Jain

Mandir, 200’
Road

Fire to organic
waste in Park opp.
Jain Mandir, 200’

Road but no action
taken by PPCB,

GLADA

22 GLADA

MC COMMENTS: it is submitted that
at present this site as completely under
control. No organic waste put on fire.

LIT COMMENTS: in this regard it is
being stated that the concerned site
falls under the jurisdiction of MCL. All
necessary actions will be taken by them
only.
As per the report of Court
Commissioner:
The condition is completely under
control at this site and no further
objection have been raised by the
applicant.

LIT COMMENTS: in this regard it is
being stated that after receiving the

concerned complaint, LIT has issued
letters to all PMC’s (Park management
Committees) vide letter no. LIT/2 /41 dt
13-05–2025 directing them not to burn
the collected organic waste of parks at
any cost and rather utilise it by storing
and making manure.

As per the
Commissioner:
The condition
control at this
objection have
applicant.
As per the
Commissioner:
The condition
control at this
objection have
applicant.

report of Court

is comp]etely under
site and no further
been raised by the

report of Court

is completely under
site and no further
been raised by the

It is submitted that no objection has
been received from complainant in
relation to this site.

It is submitted that
corporation Ludhiana has been
conducting awareness drives in this
area to aware the citizen arld also doingthe regular monitoring to ensure the
prevention to fire incident. It is further

submitted that Municipal Corporation
Ludhiana is give instruction to its
entire employee for ensure no waste is
being burn

This fire incident took p]2022.
After investigation, it was found that
this fire was set by some unknown
person after 5:00 PM in non working
hours. After this incident no such
incident of fire had happened in any
park under GLAD A. Proactive steps are
taken to prevent any such occurrences
in future by increased surveillance of

the areas. For disposal of organic waste
of parks pits have been made by
Horticulture wing of GLADA1 in the
vacant pockets of the area

8-
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2 3 PIId :7:::

Chowk
Saidan, on
Banks of

Budha
Nallah at
Gaushala

Road .

outside
Shops near

Budha
Nallah at

Bajwa Nagar,
Old G.T
Road, on
banks of
Sidhwan

Canal at Gill
Bridge, Focal
Point Phase

V Road.

24

MCI/ is increasing
the fleet but has

no plans to use
them in the field
and if MCL had

engaged these E-
Rickshaws for door
to door collection.

instead qf dumping
on roadsides by

manual rickshaws,
the garbage could
have been easily

transported
directly to Main

Tajpur Dump Yard
for processin

Non
utilization of

resources.
25

Incident of
Burning of Organic

Waste
Management

within Dc Office
PremIses

Manual Rickshaws
engaged by h4CL t,
collect door to door

garbage are still
dumping the
garbage on

Roadsides at large
number of

locations like
Chowk Saidan. on
Banks of Budha

Nallah at Gaushala
Road, outside

Shops near Budha
Nailah at Bajwa
Nagar, Old G.T.

Road, on banks of

Sidhwan Canal at
Gill Bridge, Focal

Point Phase V
Road, etc, thus

leading to
unhealthy,

unhygienic as well
as poor

environmental
conditions of
residents of
Ludhiana.

DC office

MCL

As per the report of Court
Commissioner:
The condition is comp]etely under
control at this site and no further
objection have been raised by thd

applicant

It is submitted that Sidhwan cana1
portable compactor site is permanentl;closed. It is further submitted that
garbage is collected from this site has
been shifted to Pratap c'howk and
Dugri Portable compactor sites. Both
compactor sites are fully operational

MCL

It is submitted that the Door-to-door
collection is carried out by Informal
sector of waste collectors. It is further
Municipal Corporation; Ludhiana has

been deployed 350 E-ricks]law for door-
to-door collection across the city. In

entIre city more than 5000 beats1 93 %
Door to Door Collection is done by E-
rickshaw and other means. It is further
submitted that 32 designated Portable

Compactor Transfer Stations have been
established throughout the city> which
have been fully operational .

Additionally , a workforce of 500
employees is actively engaged inachieving the set objectives of waste

collection, transportation, and
proCeSSIng in accordance with Solid
Waste Management Rules.

It is further submitted that the

Integrated Solid Waste Managementfacility for processsing of MSW shall be
established at Jamalpur for which the
Technical Feasibility Report has been
prepared and send to Head Office for
approval.
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Garbage illegally
dumped in open

plots by Garbage
Collectors of MCL

in Shaheed Bhagat
Singh Nagar

Ludhiana (coming
under Respondent
No. 4) is being put
on fire on routine
basis. Garbage in
bulk was found to

be burning

LIT COMMENTS: in this regard it is
being stated that after receiving the
concerned complaint, the office of LIT,
\'ide its letter no. LIT/2742-2745 dt
13-05-2025, has issued strict
directions to all the contractors who
have been allotted the work of
sanitation and lifting of garbage in
various trust schemes not to burn the
collected waste at any ccst7 so as to
save the environment.

Shaheed
Bhagat Singh

Nagar
Ludhiana.

26
Improveme
nt Trust,
Ludhiana

Two more locations
(Giaspura in land
area of 5 Acres and
old primary dump
SIte at Hambran
Road spread in
area of 30 Acres)
where hundreds of
Tons of Garbage
(Legacy Waste)
dumped by MCL
and no efforts are
being made to
install
Bioremediation
Plant to

decompose the
garbage at same
location .

Giaspuraand old
prImary
dump site at
Hambran
Road.

It is submitted that Giaspura Portable
Compactor transfer station total five
Portable Compactor have been installed
which are fully operational. It is further
submitted that proper segregation at
source and segregated waste
transported to dumpsite. (Photograhps

Attached)

27 MCL

5. It is humbly submitted that the undersigned has complied with the

Instructions issued earlier by the Hon'ble National Green Tribunal

In vlew of the above compliance, the factual report received from the

concerned stakeholders has been submitted herein for your kind

perusal' It is respectfully requested that the OA 317 of 2023 may be

disposed of with appropriate orders. Any further directions issued

bY the Honl)Ie Tribunal shall be complied with in letter and spirit..

It is, therefore> praYed that the Original Application no. 317

of 2023 maY kindIY be disposed off with appropriate orders.

Sujmitted by

&(Him; Jain ,IAS)

District M. 'trate, L-udhiana

! !) +
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Verification: -

Verified that the contents of Para No. 01 to 05 of the above

reply are true and correct to my knowledge as derived from the official

record. No part of the above reply is false and nothing material has

been kept concealed therein.

Dated:- 30.,oI,’a.af LShU Jain)

Place:- LU bRIAN n DistricVda£ =istrate , Ludhiana

-- I )
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OFFICE OF MUNICIPAL CORPORATION, LUDHIANA

No. 13d( 4' if IP D„„ I gIst as

Sub: Detail Compliance report in O. A 317 of 2023 Kapil Dev & Others V/S
State of Punjab & others.

The above mentioned Original Application is pending before the Hon’ble

National Green Tribunal, New Delhi under O.A no. 317/2023 and is fixed for
31/07/2025. In above noted matter Hon’ble Tribunal vide order dated 28/03/2025 has
directed to ADG, Ludhiana to file compliance report immediately after three months.

The detail Points wise report regarding in the above said O.A 317 of 2023
is submitted before ADG, Ludhiana for its proper compliance are tabulated herein below:

Sr. no. I Description of Site 1 Comments / Reply

1 Block-C, Model
Extension

Town It is submitted that this site was a temporary
garbage collection point. Now this site is closed
permanently. The daily segregated collected
waste from this site shifted to Dugri Compactor
Site. It is further submitted that there are four

compactors fully operational where segregated
waste is compacted and disposed of
scientifically .
It is further submitted that Municipal
Corporation, Ludhiana has also deployed
Corporation Sanitary Inspectors and Police
officials for enforcement and ensuring no waste

pickers from informal sector drops waste at this
site .It is further submitted that this property of
plot is belong to Ludhiana Improvement Trust ,
it is essential to direct LIT to clear the debris

and to construct boundary wall to prevent
further littering.
It is submitted that Municipal Corporation
Ludhiana has installed four Portable
compactors out of which 2 are Green for wet
waste and 2 are blue colours for dry waste at
Dugri compactor sites to collect segregated
waste and transported to dumpsite. It is
submitted that this Compactor site is fully
operational. Photographs and Copy of Log
Book attached herewith as Annexure I.
It is submitted that Jawahar Nagar Camp
Portable Compactor site is fully operational9
where segregated waste is compacted and
disposed of scientifically.
It is further submitted that Municipal
Corporation, Ludhiana has also deployed
Police officials for enforcement and ensuring
no waste pickers from informal sector dropped
waste outside in the open during night time at
this site.

No objection

2. Model Town Ext. Block D
Road to ATI Chowk

3. Jawahar Nagar Camp

given by a. Flicant

-lg-
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4t Near Suffian Chowk It is submitted that this site was a temporary
garbage collection point. Now this site is closed
permanently9 and the daily collected waste
designated for this Site has been shifted to
Cheema Chowk Compactor Site which is
now fully operational and segregated waste is
compacted and disposed of scientifically.
Photographs attached herewith as Annexure 2.
o
Nallah near Gaushala Funeral Ground site is
permanently closed, and no waste is being
collected and disposed of at this site. It is
further submitted that garbage collected from
this site has been shifted to the nearby located

portable compactor transfer stations i.e 1.

Backside dental college. 2. Khwaja Kothi
compactors station site.) Solid Waste is being
processed scientifically as per solid waste
management rules 2016.

5 Budha Nallah near Gaushala
Funeral Ground

6 Focal Point Road
Vishwanath IVlandir

OPP . It is submitted that this site was a temporary
garbage collection point. Now this site is closed
permanently, and the daily collected waste
designated for this Site has been shifted to
100 Feet Road and Metro Road Compactor
Sites which is now fully operational.
Photographs and Copy of Log Book attached

herewith as Annexure 3.

7 On Main G. T. Road opp.
Wholesale vegetable market

It is submitted that this site was temporary
Collection Point. It is further submitted that
Garbage collected from this site has been

shifted to wholesale Vegetable Market
Compactor site. It is further submitted that

Municipal Corporation Ludhiana has installed
8 Compactors at Wholesale Vegetable Market
site which are fully operational. Photographs
and Copy of Log Book attached herewith as
Annexure 4.

8 Suffian Chowk (Mistakenly
mentioned as Suffian Chowk

but the second photograph of
Annexure-3 of Original

Application pertains to
Saidan Chowk and garbage

being dumped daily here

It is submitted that this site was a temporary
garbage collection point and noh this site is
closed permanently. It is further submitted that
daily collected waste designated from this Site
has been shifted to nearby Cheema Chowk
Compactor Site and now it is fully
operational.

(Refer to Serial No 4) Photographs attached
herewith as Annexure 2.

9 Near Budha Nallah, Bajwa
Nagar Compactor site is fully operational and

operating efficiently as per SWM Rules, and
segregated waste is compacted and disposed of
scientifically. Photographs attached herewith as
Annexure 5.

-\ 3-
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A Near Lakkar Wala Pul (Old I it is submitted that this site is temporary open
Kacheri area) garbage collection point. It is further submitted

' that portable compactor at this site is fully
operational and there are 08 portable compactor
installed at this site which are fully operational.
It is further submitted that issue of open
dumping has been properly resolved, and the
compactor is actively processing and
segregating waste in accordance with
prescribed SWM rules. Photographs and Copy
of Log Book attached herewith as Annexure 6.

e Municipal Corporation
Road I Ludhiana has installed 8 Compactors at

Wholesale Vegetable Market site which are

fully operational. Photographs already attached
herewith as Annexure 4.

r wen

received from Complainant in relation to this
SIte

It is submitted that Municipal Corporation
Ludhiana has conduct awareness drives in this

area to aware the citizens and doing the regular
monitoring to ensure the prevention to fire
incident. It is further submitted that Municipal
Corporation, Ludhiana is given instruction to
all its employee for ensure no waste is being
burn.

s idhwan canal portable
Budha Nallah at Gaushala I compactor site is permanently closed. It is

Road, outside Shops near I further submitted that garbage is collected from
Budha Nallah at Bajwa I this site has been shifted to Pratap Chowk and
Nagar, Old G. T. Road, on I Dugri Portable compactor sites. Both
banks of Sidhwan Canal al compactor sites are fully operational.
Gill Bridge, Focal Point Phasl
V Road
Non utilization of resources

11

Model Town
Chowk

12

13 Near MGM School, Dugri

14

15 It is submitted that the Door-to-door collection
is carried out by Informal sector of waste
collectors. It is further submitted that
Municipal Corporation; Ludhiana has been

deployed 350 E-rickshaw for door-to-door
collection across the city. In entire city more
than 5000 beats, 93% Door to Door Collection
is done by E-rickshaw and other means. It is
further submitted that 32 designated Portable
Compactor Transfer Stations have been
established throughout the city9 which have
been fully operational . Additionally, a

workforce of 500 employees is actively
engaged in achieving the set objectives of
waste collection, transportation9 and processing
in accordance with Solid Waste Management

Rules. It is further submitted that the Integrated
Solid Waste Management facility for
processing of MSW shall be established at

Jamalpur for which the Technical Feasibility
Report has been prepared and sent to Head
Office for approval

- ILl -
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16 Giaspura and old primary
dump site at Hambran Road.

It is submitted that in Giaspura Portable
Compactor transfer station total Five
Portable compactor have been installed
which are fully operational. It is further
submitted that proper segregation at source
and segregated waste transported to

dumpsite. Photographs and Copy of Log
Book attached herewith as Annexure - ’X

It is submitted that with regard to Hambran
Road, it is submitted that Municipal
Corporation Ludhiana has already start
legacy waste remediation work at Harnbran
road site. (Jainpur dumpsite). The work has
been allocated to the M/s Alliance waste
management limited on 15.04.2024 and is

being closely monitored by the Municipal
Corporation, Ludhiana. The process involves
the proper remediation of different waste
categories, including Refuse-Derived
Fuel(RDF), hazardous waste and bio- soil,

which required. specialized handling and
processing in accordance with prescribed
eAvironmental standards.

The report is subrgitted as per above

JAb
C.S.0

) dB/w„J r&&b+ ) c&IIla al Den )
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Subject: Compliance of National Green Tribunal (NGT) Bench order dated 28-03-2025

in Original Application No. 317 of 2023 titled as Kapil Dev Vs State of Punjab.

As the above subject, a letter from the office of Deputy Commissioner, Ludhiana

for providing Point-wise Complaince Certificate on 27 points/ locations in District

Ludhiana where solid waste is unscientifically dumped and is creating health hazard.

Point wise Complaince report concerned/ marked to GLADA, Ludhiana is given below:

Point Environmental

Issues

On 200' byepass

near railway lines

Remarks

o M3LADA Urban

Estates Dugri Phase- 1, II and Ill which falls along the 200'

wide road has been handed over to Municipal

Corporation, Ludhiana. So, the solid waste management

in these areas/ Urban Estates is managed by Municipal

Corporation Ludhiana. The village Phullanwal, Dugri,

Dhandra, Manakwal and Nagars under MCL boundary

and its surronding private colonies/nagars are throwing

their garbage at odd hours in vacant private plots along

200' wide road. GLADA has granted contract for sweeping

of roads only. Thus, it is mentioned that the solid waste

found on this site is not.from GLADA's Urban Estates and

200' wide road and is dumped by unknown persons

illegally in vacant private plots by residents from

surronding urban estates which comes under jurisdiction

of Municipal Corporation, Ludhiana and other private

colonies and old habitated Nagars, where responsibility
lies with Resident welfare Association, still this site has

been cleaned and managed by GLADA. (Photographs

attached)

It is mentioned here that Construction and Building waste

and rubbish is dumped. on both sides of the road. On

Nallah, garbage is dumped on a private land fallirIg in the !

jurisdiction of village Partap Singh Wala which is owned {

by Gurdeep Singh - 9814550819 (from sources nearby I

the site, but to be verified by revenue department). It

was learned from sources nearby that Gurdeep Singh is

doing business of land filling and this dump of C & B }

-.le –

investigation, it is perceived that on the side of Buddha i

15, /6 Churpur Road

!
!
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waste on the site is created by him only. On the other

side of the road, a board describing that the land belongs

to Gram Panchayat of village Balloke is installed. As the

rural/panchayat land does not come under jurisdiction of

GLADA, hence, the C & B waste and garbage/rubbish

dumped on this land is to be cleaned Department of
Rural Development and Panchayat.

This fire incident took place in May, 2022.

After investigation, it was found that this fire was set by

some unkonwn person after 5:00 PM in non working

hours. After this incident no such incident of fire had

happened in any park under GLADA. Procative steps are

taken to prevent any such occurences in future by

incresed survillence of the areas. For disposal of organic

waste of parks, berm cuttings etc, compost pits have

been made by Horticulture wing of GLADA, in the vacant

pockets of the area.

22 Fire to organic

waste in Park Opp

Jain Market, 200'

Road

a
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Office of District Development and Panchavat Officer, Ludhiana

To,

Deputy Commissioner,
Ludhiana (MA Branch)

Ref. No. 39 1g Dated/ of )ao Ir

Subject- Meeting Regarding Compliance of National Green Tribunal(NGT) Bench Order
Dated 28.03.2025 in Original Application No. 317 of 2023 Titled As Kapil Dev vs

State of Punjab.

Ref. Hon'ble Deputy Commissioner Ludhiana(MA Branch) Office Letter no.
17453/55/MA Dated 16.05.2025

Block Development and Panchayat Office Ludhiana-1 letter no. 1057 dated
19.05.2025

++++

With reference to the above-mentioned subject, it is submitted that a report has

been received from the Block Development and Panchayat Officer, Ludhiana-1 stating that " As

per Order of Hon'ble NGT New Delhi Gram Panchayat removed al the garbage from the
mentioned site and there is no dump present in this site now. Moreover Solid Waste
Management Project has been going on with the convergence of SBM/15th FC/MGNREGA.

The report received from the Block Development and Panchayat Officer,
Ludhiana-1 is attached with this letter and is being forwarded to you for further necessary

action.

J.X
District Development and Panchayat Officer
Ludhiana

-2 1
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OFFICE BLOCK DEVELOPMENT AND PANCHAYAT OFFICER L{JDHIAN-1

PAU CAMPUS, LUDHIAN
E-MAIL- ludhianalbdpo@gmail.com PHONE NO- 0161-2404838e

To,
District Development and Panchayat Officer

Ludhiana.

Ref. No. 1057 Dated/ 19-05-2025

Subject:- Meeting Regarding Compliance of National Green Tribunal (NGT) Bench Order Dated

28-03-2025 in Original Application No. 317 Of 2023 ntled As Kapil Dev vs State of
Punjab.

Hon’ble Deputy Commissioner Ludhiana (M.A.Branch) Office Letter No. 17453/55/MA
Dated 16-05-2025.

Ref:-

With respect to the above cited subject it is submitted that as per Order of Hon’ble NGT
New Delhi Gram Panchayat removed all the garbage from the mentioned site and there is no dump
present in this site now. MoreoVer Solid Waste Management Project has been going on with the
convergence of SBM/15th FC/MGNR£GA. The Report is sent for kind Information and necessary action
Please

BhFm8 Ind Pm-1\vat Officer

Ludhiana-1

-?a
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g aLt.q. al-rw yRlwv

d.Ra- ludhianalbdpo@gmail.com % aNd- 0161-2404838

7k' f&T

fRY fW'H bra tmE3b©Ha

tlfinrul
q3a 8aa r057 fi{3t 19-05-2025

Meeting Regarding Compliance of National Green Tribunal (NCT) Bench Order Dated

28-03-2025 ill Or=3:.'lal App:ica lion No. 317 Of 2023 Titled As Kapi1 Dev Vs State of
Punjab.

lr5aa fnlet vfhnw Bhbru it e ea3a a an Bud 17453/55/MA Bra 16-

05-2025.

Ref:-

@+8q3 eB bE+ WRY bRitS 1l33 e HaT feB 8331 a fR walla .ia.Ht.a Hd fgBt

Ht e dah* W$WaaaHdafe3 el& qB8a8=9w'aaqe@rufgy nrr a4r3»}j@t3

mr :? dd qt sv wga a gtr at dI fEa i fvw Rf3r5 eTre ibn# e' qM ®wrhi
SBM/15tn FC/MGNREGA e Na HTMl FT fRy a dtI ea. BW tIt (i) INN We &ad TaTTY} fc.i3

aH 8 Tel

nf9TM'h:
rjfwr :-1

- 43
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S.No. as

per orders

dt.
09-12-2024

by Hon’ble

NGT

Offal "rMPRqUeMtAt IAGIT , J-UOH£ANA
ee3a aaH HIm ?gHZ, IlftlWVI

ira,Bar RIna aPa Rhg6a fg 6la 28-03-2025 + q618 eq bIg Ba aniI
Tree „ra if,rv 11l9 Ba ,VKa Bhrz{tdrTa 317/2023 e Hdq f€8 nat 8t9 alt

gR#a JU,'G„,,,'gEM#1 (INT£R,M &?OIT GILI)

Concerned

Location

Block C, Model

Town

Extension ,

Garbage is

being dumped

on daily basis

into plot of LIT

by MCL and put

on fire by

migrant
labourers.

2

Shaheed

Bhagat Singh
Nagar,

Pakhowal

Road,

Ludhiana, Near

Railway Line

12

AnyuMw'L - A

ea3a€8qt3t3rEtvav8tAction Taken by Department

Rs .', \3 )OS )IS fad \3)OS)LS :a

f8nf€8HM*wr a89fti4r Ho

afqngRi3 nar >r=8 aga
In this regard it is being stated that the I $dHaH,', vaz 11 f& ad a1 de

CQncerned site in MQde1 TQwn If& d'daaH,b 8Elw'8' ayn
Extension. Part II is being used as al „ „_ - _ a : _

//wan brIc #fwrnfa€r aIf@
dumping pQint bY MCL’ Ludhiana' This I db aaT a fq HgE13 HdH uQ8'
scheme has already been transferred

' -–– - – -----–ldtvai18r168n8 1994f€vdv-
to MCL in the year 1994 for its I _ _ =_ . _

' --lav€8d Ar l€3t nEt H}l&Bf€#
maintenance and buildif'g CQntrQl- A IMd u'c')adI dnu,',d. #a
lette’ has alreadY been dispatched to I Mn.M &nw'b' 8 Wa 8
Commissioner. Zone-D, MCL I ' - =

age/2673 fi+3t12-05-2025 a€ftLudhiana, vide letter no. LIT/ 2673 Dt.

mgfb3dajt$naqav988gaa12-05-2025. All further necessary I _' ’ - -

::,':"=”"“-“'~"'','""'„::==,'====only. I ' = a
Ha vapg QH. ROn aM)PP

ada## aMI
S Mlwry Ht 89fnw t+eT

concerned site was totally cleared by f 8 h Hand @ ed"Hd a aN

LIT and all the Construction and I at na Ray m aM HE n}tdwi

demolition waste, garbage, rubbish etc I Mv NB M daI @ ME MT 8

was removed. (Pictures of site lh Had W©feag gH'd b8
clearance are being attached with this ! STaY et afJe_gdc mr We:=

letter.) But a new dump has been l§faWafWFa1 fEe&,FdeIIEan

created there in which a lot of ja fR qaa Wr hdl m(5 #
Construction and demolition waste, Iww & R fR dldy-aH6 aB

garbage has been thrown. It iS also { M&eda waeTq3T Wmd,dJB

stated that house garbage coHectors af / Jaded M &8 aq HUm 3 dar
MCL deposit their garbage, co11ected 1 % d & fUJI tM a1 fdR 6%

-d&-
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At Leisure

Valley Block C,

BRS Nagar,

Ludhiana

17

In and outside

two nearby

parks of Block

G, SBS Nagar,

Ludhiana

18

Shaheed

Bhagat Singh

Nagar,

Ludhiana

26

waste at the concerned site instead of

authorized compactors, resulting in a

lot of nuisance. LIT is taking further

necessary actions to remove all the

waste and clear the concerned site

again. This is under ongoing process

and detail report will be sent to you
along with photographs in near future.

In this regard it is being stated that the

concerned site falls under the

jurisdiction of MCL. All necessary

actions will be taken by them only.

In this regard it is being stated that

after receiving the concerned

complaint, LIT has issued letters to all

PMC’s ( Park management

Committees) vide letter no, UT/2741

dt 13-05-2025 directing them not to

burn the collected organic waste of
parks at any cost and rather utilise it

by storing and making manure.

In this regard it is being stated that

after receiving the concerned

complaint, the office of LIT, vide its
letter no. LIT/2742-2745 dt. 13-05-

2025, has issued strict directions to all

the contractors who have been allotted

the work of sanitation and lifting of
garbage in various trust schemes not

to burn the collected waste at any cost,

so as to save the environment.

&v8vdu8rr3tanaHUqan
&:

'Fa alf8qg8€ftw Hoa tq
zd8z€8 fea g fun nar 6 na
aavgE aut bHqeHg©t wad
aau9aw gt *w©v8BHf€u

teH nal'enaqae fer near
wg dea fare? (8qt MF) wr

Ht &nw at 9nfg3t mdl
fell f€8Tlg=t€fti4rHoaf8
ngftunaF6araf6alH, B%rue
wfbv3 833 w=ita wget al &H

Pgqnatvav#6araf6aIH d8
€jtqt3t mEtal
fuEI fg+ riga €ftiw#aafq
ngftuft@fu3 firm 8ea3a
3alaBva?gxz€&€a3aed3a
8.we/2741 6131 13-05-2025

u€itmahF wag WIlleTt

qI+Ztbf $W3aaf93qt3taTeta
fqean€8fq8qt ma3f€8fgq8:::

qt9ar9gi$v+an8wdne wg

8H$hRgRdHV8©qN Rad,
funetvevadmjt€a9qt3t
;tel
8He§ Hda eMIr doOM
Hgh3hv©3$F8E9ee3a
6araBwaednz€&ea3aeQ3a
g.We/27L+2-2745 6at 13-05-

2025 wit Hjm8aa#§,fh7$
edna ehIF €q-€V Hqtrf f€a
R#aH3w8®aHar4raara8Re'

dH wwe dr 8fwr a. 8 Hv3all

aafe#nat©t3h# aruh+Fa6fq
fedtqt9 aT8qj8fq8€}Ba3U - B - –- eli – –

f€u WaIn aunt ;reBa
VrqUE et Rg- Hwa qt3t n Tel

P!! I P
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OFI,'iCE OF SUB DIVISIONAL

To
The Hon'ble Deputy Commissloner

Ludhiana (M. A Branch)

N,- '3 ( & -I / Date- Z-t \.. I L'Zg

E:V;£?::g££T::}:t:EI :oF JP:;B£!;}'f:TrI.Ut:FDTVJEJ}JEBLEgS::)Subject-

h the referance of Your’s Office letter No 22724 dated 16.07.2025 'Ref-

Regarding the above subject and the letter under Refrence, a Report was received hom Nalb
Tehsildar Ludhiana-(East)-vide letter no £15 dated 23.07.2025 Which is as follows:-

Description of Site

Jawahar Nagar
Comp

Near Suffian
Chowk

5.

Budha Nallah near
Gaushala Funeral
Ground

6.

Focal Point Road

opp. Vishwanth
Mandir

7.

Suffian chowk
(Mistakenly
mentioned as

9.

ANnMt- gIAGISTRATE
LUDHrANA fEAST

Report Date 23.07.2025
e sildar
Ludhiana (East) again
Personally visted the
site
with office employee
of Municipal

Corporation. the
report send by MC
Ludhiana is duly
correct.

Report
NaiF)
Tehsildar
Ludhiana
(East)
Personally
visted the site
with office
employee of
Municipal
Corporation.
the report
send by MC
Ludhiana is
duly correct.

Comments/Repl:

a amp
Portable Compactor site is RllIY
operational) where segregated waste is
compacted and disposed of
scientifically.

It is further submitted that Municipal

Corporation, Ludhiana has also
deployed Police officials for
enforcement and ensuring no waste

pickers from informal sector dropped
waste outside in the open during night
time at this site.
No objection given by applicant.

It is submitted that this site was a
temporary garbage collection point.
Now this site is closed permanently, and
the daily collected waste designated forthis Site has been shifted to Cheema

Chowk Compactor Site which is now
fully operational and segregated waste is
compacted and disposed of
scientifically.
Photographs attached herewith as
Annexure 2.

Budha Nallah near Gaushala Funeral

Ground site is permanently closed, and
no waste is being collected and disposed
of at this site. It is further submitted that

garbage collected from this site has beenshifted to the nearby located portable

compactor transfer stations i.e. 1. Back
side dental college. 2. Khwaja Kothi
compactors station site.) Solid Waste is
being processed scientifically as per
solid waste management rules 2016.

Mmthis site was a

temporary garbage collection point.
Now this site is closed permanently, and
the daily collected waste designated for
this Site has been shifted to 100 Feet
Road and Metro Road Compactor Sites
which is now fully operational.
Photographs and Copy of Log Book
attached herewith as Annexure 3 .

It is submitted that this site was a
temporary garbage collection point and
now this site is closed permanently. It is

-do-
-do-

-do- -do-

-do- -do-

33
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here
a ai wa Nagar Portable
Bajwa Nager

10.

Near lakkar Wala
Pul (old Kacheri
area)

13.

AT Civil Surgeon
Office, Civil Lines
Ludhiana

19.

20.

24.

O en

Barista I received from complainant in relation to
this site.

s 1

Banks of Budh I portable compactor site is permanentIY
Nallah at (.Jaushala I closed. It is further submitted that
Road> outside \ garbage is collected from this site hap
shops near Budha I been shifted to Pratap Chowk and Dugri
Nallah at bajwa I Portable compactor sites. Both
nagar9 old G.T. I compactor sites are fully operational.
Road, on banks of
Sidhwan Canal at
Gill bridge, Focal
Point Phase V
Road.

Non utilization of
resources

25.

-do--do-

(..-ompa1,.tor site is fully operational and
operating efficiently as per SWM Rulee
and segregated waste is compacted and
disposed of scientifically. Photographs
attached herewith as Annexure 5 .

It is submitted that this site is temporary
open garbage collection point. It is
further submitted that portable

compactor at this site is fully operationaland there are 08 portable compactor
installed at this site which are fully
operational. It is further submitted that

issue of open dumping has been properly
resolved, and the compactor is activeIY

processing and segregating waste in
accordance with prescribed SWM IUles.

Photographs and Copy of Log Book
attached herewith as Annexure 6.1 al

(_'orportaion, Ludhiana.

-do--do-

-do--do-

This report has not
been received.

This report
has not been
received.

-do-
-do-

-do--do-

It is submitted that the Door-to-door

collection is carried out by Informal
sector of waste collectors. It is further
submitted that Municipal Corporation;
Ludhiana has been deployed 350 E-
rickshaw for door-to-door collection

across the city. In entire city more than
5000 beats, 93% Door to Door
Collection is done by E-rickshaw and
other means. It is further submitted that

32 designated Portable Compactor
Transfer Stations have been established

throughout the city, which have been
fully operational. Additionally, a
workforce of 500 employees is actively
engaged in achieving the set objectives

-do--do-

3't V
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e n) and
accordance with SolidprocessIng in Rules. It is furtherWaste Management

Integrated Solidsubmitted that the
of MSW shall beWaste processlng

pur for which theestablished at Jamal
Technical Feasibility Report has been
prepared and sent to Head Office for
approval

Report sent to you for further necessarY action please'
Enlcd As Above

s„b:k ial Magistrate
Ludt®na (East)
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Subject:

Punjab

Reference:

With reference to the subject cited above. a joint inspection was carried out by the
concerned officials of the relevant departments at the sites falling under Sub_Division Ludhiana

(West). under the supervision of the Sub_Divisional Magistrate9 Ludhiand (West/(..''ent1.a1)

Accol'dingIY, the site inspection report? along with necessary observations and $upponing
photographs, is cncloscd hercwith.

Particulars
1. Near
village Gill in

Both Sides of
Road

27. Giaspura
and old

2

prImary
dump site at

ham bran

Road

22. Fire to
org, waste in
park C)pp.
Jain Mandir
200’ Road

3

True Translation

Office of the Sub-Divisional Magistrate9 Ludhiana (West)

Worthy Deputy Commissioner,
Ludhiana.

No.: 3198 Dated: 15.07.2025

Regatding compliance of Hon 'ble National Green Tribunal’s Order dated
28•03.2025 in O.A. No. 317 of 2023 (in reference to Kapi1 Dev v/s State of& Others)

Your Office letter no. 20306_07/M. A dated 20_06_2025

Report(English)
No garbage spotted on the site Gram

Panchayat removed all the (,arbagefrom the mentioned site and there is no
dump. As per BDPO report Solid Waste

Management Project has been going on

Report in Punjabia
Uu©3€8 ngftunvtziwagyua
MY nwa w3 lt8vaa€t gIna al

VTfHN Ht.a.the Badr, R$3x elle

PInT>h a q+ SBM/r5'" FC,’MGNREGA e
Hfb:lan8d8fa=ralfun}fgzrvRj=
et-iufu3€g w=+uft?IF920.000/- aye

aBa}tNBatfpFNTr VjbaTH

with the convergence of SBM/15th
FC/MGNREGA. Moreover fine of Rs

20,000/- will be imposed by village
Panchyat on offenders and the same has

been put on board by Gram Panchayat Fpk3 Nqray bmF al

In Giaspura Portablc
station total five Portable Compac_tor

have been installed Which are Fully

Operational. Proper Waste segregation
is being done at source and segregated
waste is transported to dumpsite. I Ju netz gif+wap al
Waste Remediation work at Hambran I ,M 17+ 9 aM H& a Bra e, oh

ii;in'=$"i:iT',US,., T==:'1= f===:=?--
is being closety monitored by the 1 ew Ht wi aaTa baTHeRr\nz pm &H
Municipal Ludhiana. Corporation/ I et fag@# ad v ad a fen {fvfu,r f#

Process The involves the proper . 1 +-2 af,k M IN a nd' Mn
:emedi?tio? oT diTfere't waste . 1 A,had, fnH HsS} } A,HJ BUT(RDF)

rEg:n=; LIE:::isIE Ie; IF:IIES Fuel I HJd6'd daN;@ A'gQ Ma H'n8
which required specialized handling and I aRH8ahaYM3 vv€u wu# e

processing in accordance with 1 w_wa feRn V++a wigPf)bret &y get F

prescribed standards. environmental 1 81bm
II; j : :: pt :: kP ; FaT : :: : A E !i pr e 1:i][= =:= = ======ibIiF =[ n==: :

f€ag8anaaeu:lMza 8?re aTP ,n,1

#fKyat3V Vanrft8u61©?8n:tear
?v8€v8tr W fa:ral*vi€tr L vj8

Wre©a ThrOw R&a.)far hHYVEAfter investigation, it was found that
this fire was set by some unknown

[ person after 5:00 PM in non-working

IYV9 fWIV3t pru nHS #- iwae
8atEtargq©H waNjp,r:HaT87TE

-BC-
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26 Shaheed
Bhagat Singh

Nagar
Ludhiana

L+

8. On main
G.T Road
OPP.

[ Wholesale
vegetable

I Market,

5IU

14. Inner
Roads at
Bahadur K
Road

6

15 Churpur
Road

7

16 Bank of
Budha Nallah
near Bachan

Singh Marg

23. D.C Office
Ludhiana,

9

2. Block-C,
Model Town
Extension,

Ludhiana,

10

3.Model
Town Ext
Block-D Road

to ATI chowk

The inspection was done on 26.05.2025,
During the inspection it was found that
on the banks of budha nallah there were

some kind of garbage at some places I
which needs to be cleaned. The

remaining places were found

front of D.C. Office, Ludhiana. The Site

was found cleaned but at the crossover

of road there was presence of dumped
garbage Which needs to be cleaned.

Under your instructions, on June 25

2025/ the site was inspected along with
the Halqa Patwari. Phullawal. During the
lnspection, it was observed that a
boundary wall had been constructed at

the site to prevent the dumping of
garbage. However, the wall was broken
in some places, which allows unknown

individuals to dump garbage there at

night. Therefore, the boundary wall
needs to be repaired completely

The relevant site was inspectedm
Patwari. During the inspection, the Dugri
Portable Compactor Site was found to
be operation&:. Wet and dry waste was
separated there. Notably/ no fresh
waste was observed outside the
corrlpactor site

hours. After this incident no such

incident of fire had taken place For I Vfd7T,vqeeaf€q afJeyJe ehud,a

HE #HH=T=rE:e:erm ag, d18' J' eH'dlU'd HiPHTaw
made by Horticulture wing of GLADA/ in 1 Ha vH q+3 we Beg vue aTe anI

the Vacant pockets of the area.

o a

3F3'?1: I}Ti:.'': ==aT;,===:==
directions to all the contractors who I Ma Ha 5Y gaFF dH :FH MPa
have been allotted the work of I & nu C')deH 7t3t8tju61
sanitation and lifting of garbage in
various trust schemes

s in
2025, the site was inspected. During the I Hb;qJ neT? THy Mr Bma Had>
inspection, it was observed that there I _ , __ ' . _
boundary was a wa11 which was 1 VMFQwMHgq3 NOTt ?PRE
constructed at the site and this site is I aa na na a va adI fbi M F
often used as the dump of garbage, On l8for aa al PaW fen d gy @
the day of inspection there was 1 Hh fu we fgHja3Tdldklgr m& nd

dumping of garbage. Therefore, cleaning F 81
of garbage needs to be done.

TI &
26'o9'2025' During the inspection, it 1 Qpw1 H,ad a hal &B k+ e Har $

E : : :I = = : st : : tBITd:r S; IE : 1 :/Cel: 0 f 1gg ar yar1r &a neWdaM I =

cleaned

Inspection of site was done on 26 june
2025. Whole road was well cleaned and

emploYees of municipal corporation

HgEta Hare ByabE$at 26.06,20258
8aYfanrnaga3ya8=@ranuvt
3Hr# WH wd aTvt*vi6aralbar}rwere also cleaning the roads.
9Rnrvegawvatwenuvt adhr va

aa x61

FlgR13 nar &mm ladIi
aY6wgvn&ef8n8© stWigs
g#Peaauwfwrf3B>rftill 8 m

RTVgEH96arvTvgaaHMaT.la
alvqt gene ual
ambletqfim3a9ft?rraf6at
IW 26.06.20258vFyfaDred3d qTd

I+iHTEt WPt aTEte=3aerr,J}+§rT7v

L[agafea+v9RB8a dy y#},r8PVT
fim$naqaVgy8aTaearl
„BIdagm+yyfuvfit3t 2 Im
gcRTV LrTrag#p88N8&nd
Hgq3Fret?aRveftmrfaplr1 }Benn
LrbrOw hHgq3N#?9q3THeEj
+REaEtrJeMHgwg ;rd VaRY
Hart?at# #1 RH RaR WE ,IBegRt
€8u3$fgqgY8afM aFar bN

va8uafevvt ctV#v3 mri UTd al

aBV YevatnHngq3 nam
gtr afhrlnvt?j$5dvlearn e3Ta

Oaa8€#>gZanVtaaB Lrt it aTvtlfHB

f€vfaT8"d885j$€vqty-fww ql

WH iag dIR?3Nvtz €UJa &EtR?,

- 31 -
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8. On 200’
byepass near
railway lines.

12

12. Shaheed
Bhagat Singh

naga rf
Pakhowal
Road
Ludhiana

13

17 At Leisure
valley Block C,
BRS Nagar
Ld h .

14

15 I
i Block-G, near I instances of garbage dumping were
CitY Centre i observed, and no garbage was found on
SBS Nagar
Ludhiana

21. Near

MGM School
dugr

Sites inspection was conducted around

the 200-foot bypass near the railway

lines. The areas surrounding the bypass
were found to be mostly clean. Some
places had a small amount of
construction and demolition debris and
garbage

An inspection was carried out adjaT
the site related to the Patwari Sunet

area. Many places were found to be
quite clean. Discussions with local

residents revealed that the Nagar
Sudhar Trust cleans the area regularly.
But, some unidentified indis iduals are
dumping waste in some spots.

A compliance report from the Office of
the Nagar Sudhar Trust, Ludhiana,

indicates that the site in question/ likely
the Patwari Sunet , falls under the

jurisdiction of the Ludhiana Corporation.
But Municipal Municipal Corporation's
compliance report don't containing
details about this sites

the site itself. Via Improvement Trust's

letter no. LIT/2741 dated May 13/ 2025/
they've issued instructions to all Park
Management Committees about this
matter

The site was visited on June 25, 2025,
with halka Patwari Phullawal. No

garbage dump was observed near the
SIte

-33

aafMr bnFI
a8erretNe83 200Jzw€hrTie,Fry
VxR8++8TtlwEhrHe*brFrLrnFr#

8VTgamaH61gynqigvat iau=
etaftfegev3gy+aw3a' Hartl

arm u?vain
l& eAm fawl Ra i wet vf nd ana
bF®Ft©HHatHVaq &adiva afT5W3

qt3taTVtlf+rv}fgayr gUT, h naTO

twaedH?€8naf$ne©vfwr +B
8lqggv wp-uvg&a€8qv HeM
HO fI fun hIya Q',dld','I et in 81

W3&rwaHbaazyyhRHgq3
naZ63Tafa8Tx$ftwFe *ufi;vaq3a

hr=ita wget BI far Fly=it Ira d'd<'g

aaH f3arH $#DIF€&dt7t FT?t 81 fEe
f+lqaiaTafq3arafa7T}iI;R?Fmd
6hrnfgn fatla? fes full a &a f,na 7,a

al

Pduagy mIner &EtHeNm
f€a6cit „rut „d;Maya ag Ivy aa

e$r>r6n}rlee3=aaraFvaegBz€&
ee3a i n 8. atft nah,r tray nA,Ind

n+?hF$auf7V8t3bF7TEhr anl

a8vy?vatgHFnn8 Bd
25.06.2025 :mr? e hi Ott Wpa+
aK3 6tit wfwn

Sd/-
Sub Divisional Magistrate
Ludhiana (West)

•
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}radar 81168 aFb Reed,a a Bfa 28-03-2025 e vErB eg bIg Oa BPH
1122 „ra ,I,m „lg Oa WHa lhr15tdti6 317/2023 e Hgq f€8natqtj3Te

@FeI +mfgnNav9Enaftl

Sr. No. as per

orders dt.

09-12-2024 by

Hon’ble NGT

Concerned

Location

Block C, Model

Town Extension,

Garbage is
being dumped

on daily basis

into plot of LIT

by MCL and put

on fire by

migrant laborers.

2

Shaheed Bhagat

Singh Nagar,
Pakhowai Road,

Ludhiana, Neal

Railway Line

12

Action Taken by Department

In this regard it is being stated

that the concerned site in

Model Town Extension. Part II

is being used as a dumping

point by MCL, Ludhiana. This

scneme has already been

transferred to MCL in the year

1994 for its maintenance and

building control. A letter has

already been dispatched to

Commissioner, Zone-D, MCL

Ludhiana, vide letter no.

LIT/2673 Dt. 12-05-2025.

Further Improvement Trust

Ludhiana is still lifting garbage

and debris from this site be

cleared . ( Photographs

Attached )

In this regard. it is being stated

that the concerned site was

totally cleared by LIT and all the
Construction and demolition

waste, garbage, rubbish etc
was removed. {Pictures of site

clearance are being attached

with this letter.) But a new

dump has been created there in

–3 1

Id,t,D, . hQ IOdd e6'bl-P.2F

ea3a€&©t3tar8tvavvt

luBf€8nait WLr ;it 8€ftw No

afqngRi3 nar >r=area
*jqnen3wazllf€a8dt aIftile
f€a d'daau,', aft?wu eg qra:i

/ww *rfe gbr n faa al fee

gn=aaT afqTigftUWtUyfbr?
€it natHan$n81994f€a dv-

aw€159tRrfg3t 3rdHtlfgxf€8
nat walla qf}IIi&d, ga-at,

ax.Ht.'la $ftwu $ LT3a 8.
wa/2673 fi+3t12-05-2025 nit

Bgftunar$wagav© lwt darU U qlUIP

©qHnatqaa8dfWW mev
al gg fmd agm €&fvxmrf
8dryau8uvvdfww w feIn al
(gUt thf)

fgwf€RTigtft vw a8€ftew Na:IS

afqngftunTzdx?€8=+fim
€jtnaq39fg3taTEt Ht, fREak#
a&rn88qta61fgq€n8aaTa
hHgW HW g9ea99Ha we
an et aftfe-gac , gr "rfe
FTe'r dOw alfuqfEaagnEaaTaS

afq „la avrHqnKa6 vgiLI

gMr€&#hv@F8H6 NB
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which a lot of Construction and

demolition waste, garbage has

been thrown. It is also stated

that house garbage collectors

of MCL deposit their garbage,

collected waste at the

concerned site instead of

authorized compactors ,

resulting in a lot of nuisance.

LIT is lifting garbage and debris

from the site and it will be

cleared the concerned site.

( Photographs Attached )

Hgq&lea6.waavwwftwa3
daqnf€a8=et#ngftu nwU U

Ba €it8zfg=Na8lfhn na
8v8vaty8zr3t ana}raqan
aa alfuqg=gftiwNaafq
dale e&na + A'UIZ + }1&u' YIe
an &dl's'd d-horn feIn al Pfa
If& t 8argar 75% HW/m brf7
dfabrndwa7x98®fz;w eft?a
n6u'@d' gh,>r m @ al (gut
&b#)

Bb

+l4o+
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Office of District Development and Panchavat Officer, Ludhiana

To

The Deputy Commissioner,

Ludhiana

Ref. no. qC)a dated : 29/o7/a'
Sub:

Ref No.

Regarding OA No 317/2023

Letter no. 1625 dated/29.07.2025 of BDPO Office Ludhiana-1

With reference to the above mentioned subject, it is submitted that the

report from BDPO Ludhiana-1 was taken regarding Gram Panchayat Gill Gram panchayat

Balloke. The same is annexed with this letter for your perusal and further necessary action.

Annex: Report from BDPO Ludhiana-1

9)C
Distfict Development and Panchayat Officer

Ludhiana

b
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OFFICE BLOCK DEVELOPMENT AND PANCHAYAT OFFICER LUDHIAN-1
PAU CAMPUS, LUDHIANA

PHONE NO- 0161-2404838E-MAIL- ludhianalbdpo@gmail.com

To

Additional Deputy Commissioner (Genral)

Ludhiana.

No. 1625 Dated/29-07-2025

National Green Tribunal (NGT) Pr.ineipal Bench Original Application

No. 31-07-2023.

with Refrence to the above cited it is submitted that the under singed

had issued notice to Sarpan(..h Gram Panchayat Balloke to clear the dump site and

remove the debirs from the said site and the sarpanch had sought two days time to

get the work done. Today dated 29_07_2025 Sarp,Inch Gram Panchayat Balloke has

removed the debirs from the said site and now there is no garbage dump present on

the site.

Subject:-

m
Block Development And PanchaYat

Officer Ludhiana-1

# 5 \
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Anrwkwu - cC: 7
kMwNb - 61 Z 11

OdId - 3o-QIQ.J)’
GILA bA

Subject: Compliance of National Green Tribunal (NGT) Bench order dated 28-03_2025 in Original

Application No. 317 of 2023 titled as Kapil Dev Vs State of Punjab.

As the above subject/ a letter from the office of Deputy Commissioner, Ludhiana for providing
Point-wise Complaince Certificate on 27 points/ locations in District Ludhiana where solid waste is

unscientifically dumped and is creating health hazard.

Point wise Complaince report concerned/marked to GLADA1 Ludhiana is given below:

Point No. Environmental
Issues
On 200’ byepass

near railway lines

Remarks

11 It is specifically mentioned here that the GLADA Urban

Estates Dugri Phase- 1, II and Ill which falls along the 200’

wide road has been handed over to Municipal Corporation,

Ludhiana. So, the solid waste management in these areas/

Urban Estates is managed by Municipal Corporation

Ludhiana. The village Phullanwal, Dugri, Dhandra, Manakwal

and Nagars under MCL boundary and its surrounding private

colonies/nagars are throwing their garbage at odd hours in

vacant private plots along 200' wide road. GLADA has

granted contract for sweeping of roads only. Thus, it is

mentioned that the solid waste found on this site is not

from GLADA's Urban Estates and 200' wide road and is

dumped by unknown persons illegally in vacant private plots

by residents from surrounding urban estates which comes

under jurisdiction of Municipal Corporation, Ludhiana 3nd

other private colonies and old habitated Nagars, where

responsibility lies with Resident welfare Association, still this

site has been cleaned and managed by GLADA. On dated

16/06/2015, 25/07/2025 and 28/07/2025 GLADA field staff

visited the site and cleared all the points, Photograph
for the same with date and time are attached here

with .

It is mentioned here that Construction and Building waste16 Bachan Singh Marg

5d
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and rubbish is dumped or
Investigation, it is perceived that on the side of Buddha

Nailah/ garbage is dumped on a private land falling in the

jurisdiction of village Partap Singh Wala which is owned by

Gurdeep Singh - 9814550819 (from sources nearby the sitef

but to be verified by revenue department). It was learned

from sources nearbY that Gurdeep Singh is doing business of

land filling and this dump of c & B waste on the site is

created by him only. On the other side of the road/ a board

describing that the land belongs to Gram Pant.,hayat of

village Balloke is installed. As the rural/Panchayat land does

not come under jurisdiction of GLADA, hence, the c & B
waste and garbage/rubbish dumped on this land is to be

cleaned Department of Rural Development and Panchayat.

This fire incident took place in May, 2022.

After investigation, it was found that this fire was set by

some unknown person after 5:00 PM in non working hours.

After this incident no such incident of fire had happened in

any park under GLADA. Proactive steps are taken to prevent

any such occurrences in future by increased surveillance of

the areas. For disposal of organic waste of parks pits have

been made by Horticulture wing of GLADA, in the vacant
pockets of the area.

22 Fire to Organic

Waste in Park

Opp Jain Market,

200’ Road

e„) a
Fr CPd

%:+e=:rb y

b

{My-b%!$
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MUNI(,.--IPAL CORPORATION
ZONE_D9 SARBHA NAG AR, LUDHIANA

Date: 25-pIDS,No

Sub: Detail Compliance report in 0.A 317 of 2023 Kapil Dev & Others V/S State
of Punjab & others.

The above mentioned Original Application is pending before the Hon’ble
National Green Tribunal, New Delhi under 0.A no. 317/2025 and fixed for
31/07/2025.In above noted o.A Hon'ble Tribunal vide order dated 28/03/2025 has
directed tO AD(,.J9 Ludhiana tO file compliance report immediately after three months-

The detail Points wise report regarding the above said O- A 317 of 2023 is

submitted before ADG, Ludhiana for its proper compliance are tabulated herein below: -

O Comments / Reply

1 Block-C, Model
Extension

Town It is submitted that this site was a temporary
garbage collection point. Now this site is closed
permanently. The daily segregated collected
waste from this site shifted to Dugri Compactor
Site. It is further submitted that there are four
compactors fully operational where segregated
waste is compacted and disposed of
scientifically .
It is further submitted that Municipal
Corporation, Ludhiana has also deployed
Corporation Sanitary Inspectors and Police
officials for enforcement and ensuring no waste
pickers from informal sector drops waste at this
site .It is further submitted that this property of
plot is bdlong to Ludhiana Improvement Trust,
it is essential to direct LIT to clear the debris

and construct boundary wall to prevent further
littering.

2. Model Town Ext. Block D
Road to ATI Chowk

It is submitted that Municipal Corporation
Ludhiana has installed 4 Portable compactors
out of which 2 are Green for wet waste and 2
are blue colours for dry waste at Dugri
compactor sites to collect segregated waste and
transported to dumpsite. It is submitted that this
Compactor site is fully operational .
Photographs and Copy of Log Book attached
herewith as Annexure I.

a It is submitted that Jawahar Nagar Camp Portable
Compactor site is fully operational, where
segregated waste is compacted and disposed of
scientificaljy .
It is further submitted that Municipal Corporation,
Ludhiana has also deployed Police officials for
enforcement and ensuring no waste pickers from
informal sector dropped waste outside in the open
during night time at this site.

No Objection is given by applicant.

• 60

830



Near Suffian Chowk4

Budha Nallah near Gaushala
Funeral Ground

5

Focal Point Road
Vishwanath Mandir

6

On Main G. T. Road opp.
Wholesale vegetable market

7

Suffian Chowk (Mistakenly
mentioned as Suffian Chowk

but the second photograph of
Annexure-3 of Original
Application pertains to
Saidan Chowk and garbage
being dumped daily here

8

Near Budha Nallah, Bajwa

Nagar

9

It is submitted that this site was a temporarY
garbage collection point. Now this site is closed
permanently9 and the daily collected waste
designated for this Site has been shifted to
(,.--heema Chowk Compactor Site which is
now fully operational and segregated waste is

compacted and disposed of scientifically.
Photographs are att$ched herewith as
Annexure 2.

It is submitted that Secondary Point Budha
Nallah near Gaushala Funeral Ground site is
permanently closed, and no waste is being
collected and disposed of at this site. It is
further submitted that garbage collected from
this site has been shifted to the nearby located

portable compactor transfer stations i.e 1.
Backside dental college. 2. Khwaja Kothi
compactors station site.) Solid Waste rs beIng
processed scientifically as per solid waste
management rules 2016.

It is submitted that this site was a temporary
garbage collection point. Now this site is closed
permanently, and the daily collected waste
designated for this Site has been shifted to
100 Feet Road and Metro Road Compactor

Sites which is now fully operational.
Photographs and Copy of Log Book attached
herewith as Annexure 3.

OPP .

It is submitted that this- site was temporary
Collection Point. It is further submitted that

Garbage collected from this site has been
shifted to wholesale Vegetable Market
Compactor site. It is further submitted that
Municipal Corporation Ludhiana has installed
8 Compactors at Wholesale Vegetable Market
site which are fully operational. Photographs
and Copy of Log Book attached herewith as
Annexure 4.

It is submitted that this site was a temporary
garbage collection point and now this site is
closed permanently. It is further submitted that

daily collected waste designated form this Site
has been shifted to nearby Cheema Chowk
Compactor Site and now it is fully
operational.
(Refer to Serial No 4) Photographs and Copy
of Log Book attached herewith as Annexure 2.

It is submitted that Bajwa Nagar Portable
Compactor site is fully operational and
operating efficiently as per SWM Rules, and
segregated waste is compacted and disposed of
scientifically. Photographs and Copy of Log
Book attached herewith as Annexure 5.
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10 Near Lakkar Wala Pul (Old
Kacheri area)

It is submitted that this site is temporary open
garbage collection point. It is further submitted
that portable compactor at this site is fully
operational and there are 08 portable compactor
installed at this site which are fully operational.
It is further submitted that issue of open
dumping has been properly resolved, and the
compactor is actively processing and
segregating waste in accordance with
prescribed SWM rules. Photographs and Copy
of Log Book attached herewith as Annexure 6.
)

Ludhiana has installed 8 Compactors at
Wholesale Vegetable Market site which are
fully operational. Photographs and Copy of
Log Book attached herewith as Annexure 4.
e

received from Complainant in relation to this
SIte

It is submitted that Municipal Corporation
Ludhiana has conduct awareness drives in this area
to aware the citizens and doing the regular
monitoring to ensure the prevention to fire incident.
It is further submitted that Municipal Corporation,
Ludhiana is give instruction to its entire employee
for ensure no waste is being burn.

)

compactor site is permanently closed. It is
further submitted that garbage is collected from
this site has been shifted to Pratap Chowk and
Dugri Portable compactor sites. Both
compactor sites are fully operational.

11 Inner Roads at Bahadur K
Road

12

13

Model Town near Barista
Chowk

Near MGM School, dugri

14 Chow’k Saidan, on Banks of
Budha Nallah at Gaushala
Road, outside Shops near
Budha Nallah at Bajwa
Nagar, Old G. T. Road, on
banks of Sidhwan Canal a

Gill Bridge, Focal Point Phasl
V Road
Non utilization of resources15 It is submitted that the Door-to-door collection is

carried out by Informal sector of waste collectors.
It is further Municipal Corporation; Ludhiana has
been deployed 350 E-rickshaw for door-to-door
collection across the city. In entire city more than
5000 beats, 93 % Door to Door Collection is done
by E-rickshaw and other means. It is further
submitted that 32 designated Portable Compactor
Transfer Stations have been established throughout
the city, which have been fully operational.
Additionally, a workforce of 500 employees is
actively .engaged in achieving the set objectives of
waste collection, transportation, and processing in
accordance with Solid Waste Management Rules.
It is further submitted that the Integrated Solid
Waste Management facility for processing of MSW
shall be- established at Jamalpur for which the

Technical Feasibility Report has been prepared and
sent to Head Office for approval.
It is submitted that Giaspura Portable Compactor
transfer station total Five Portable compactor have
been installed which are fully operational. It is
further submitted that proper segregation at source
and segregated waste transported to dumpsite.
Photographs and Copy of Log Book attached
herewith as Annexure 7.

16 Giaspura and old primary
dump site at Hambran Road.
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It is submitted that with regard to Hambran Road. It
is submitted that Municipal Corporation .Ludhiana
has already start legacy waste remediation work at
Hambran road site. (Jainpur dumpsite). The work
has been allocated to the M/s Alliance waste
management limited on 15.04.2024 and is being
closely monitored by the Municipal Corporation
Ludhiana. The process involves the proper
remediation of different waste categories, including
Refuse-Derived Fuel (RDF), hazardous waste and
bio- soil? which required specialized handling and

prescribedwithaccordanceInprocessIng
environmental standards

The report is submitted as per above.

J& M0A CSIA CII ’)
CSO

-sJ

{\''/

dB

833



IR No. ? @ hnVUL. -T CMt L)

+ ( LI +

834



ggIf

HJS

.i

-II:igIiig
; r::}{31:

}-X

P-

: I:n! i : :bF: : nr &:: :q :

;b:
< =f: \;ft

a

A

r+'i;

- (5 -

iF

835



-,-=* . ’'!

i;{}}}%;;}
j p •#:\Hj::#:: H1f]?} ; ) =

+

,i tItttill
–4BlnH

iIi:1;iI
gillPijlS

}:lifEy\
i: 't :' I

;}{}}:

k;k!£
) r ==h•

A

\t_

dr

il

836



'{ &}iI

t
q

&

'ii:IS

Mb
I’-t::

T Lii -y!

ltd

'\'l):
h&lttwfa') Rd

!iF:

iiI!!I!!E IIIIIIiEi!i1X1BLIIIIIIIIIIIIMF

61 ,

i

837



-

Ir

G I

838



}i! i•::+ +Ii :b : :I:B!::•f bpAIi:HFit !::}gig

l_\:s ';t : ':q:=:.--. :-3 ' # :::::;

HiIt';1:
{'I 11 :;q:

liil
+

(1-

839



;;j.;’$!! I

WbtharOQ Rd

ae

in in
q

in
al

HIP b

B IIB

I 6

840



##;#{7+?:{}! i
.Mr Iff't a

l@I
Gill

-II -

841



i}:hf
:SJ:+l

i:':,:::ill
igf

IE!$-i!: i

hill
b;

:#!i{iiiel
IiiI:ii!I::

b{-liTt {T (--; ;iIj; i }:- :

}}}li{{{i

iiI:Ill;}};T
IT} '..b

gt{$::

{{II::iT.

g:

:{t!!E:b:j

F:'-;Lt);!;i

!!{':if

};if1#;}HA;}i} }\ u: i }:

ii ;'=$-: (

;Hi::i:{I
{}#:i
liFTs

it !.:,b!:
;};' f it

BVa
7%;i

pie
BBt

LItiii
h;itgq J

Wg;
: .: erM

it:i

fIji:+++:

F}£§
:gg

%;;
+, J +’l>@

1/

842



i-f{hi--:\:r:rjb .it-R
lb+
A\:9,i F3B21

ft
If

Igf EMI

=}lit.
#. gT

#d&iF;
gt

It’ /
Fy7t,

MidId
11

gg ed

ita
\

iI
El

IA
I

FI It

+=(S.:i-.';’Lug
phi1%.la.:Dik%Bb§©hg- X
x_ ::. _ -:,--':: . -- -,\ . :::-,-,.; : I . - ' ’N

. ’,' -\_

?WW- WW@]b

+;nJ :a
}\at

g)Q
Q

Hi

r\
f

I

at ql

-13 -

843



r
a

(V +r

#'Nb '? {N"~

+
WU-'A::=1;AtFiMeh

br

?!:-,..:i::it'--Jr .T:...'

-1') -

I

844



,in
\

a Ludhiana, Punjab, India
880, near cheema chowk, Industrial Area -

A, Ludhiana, Punjab 141003, India
Lat : 30.898256, Long: 75.872024
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Ludhiana, Punjab, India
BXl11-139/1/218 A, Industrial Area A, Near
Water Tank Opp OBC Bank, Cheeks Chowk,
Industrial Area- A, Ludhiana, Punjab 141003,
India

Lat : 30.898247, Long: 75.871992
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